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wonths as compared to the years 1877,
1978 and 1879;

(b) whether some multinationals
producing thess items are responsible
for this spurt; and

{¢) what sction is proposeg to be
taken to curb the price rise so as to
bring it within the reach of poormen?

THE MINISTER OF CIVIL SUP-
PLIES (SHRI V. C., SHUKLA): (a)
and (h). During the Jast three
months (March-May, 1980}, the
wholesale price indices for deter-
gents, tooth pas'c and processed milk
have remained generally steady
whilst in the earlier years their in-
dics have either remained steady or
have gone up. However, the whole-
sale price period has edible vils during
the same period nas gone up by 17
per cent which is less than the in-
crease of 11.5 per cent during the
corresponding perrod in 178 but
more than the increase in 1973. In
1977 there was a marginal fall in
indices of edible oil during the refer-
ence period. In the case of pulses the
increase (8.5 per cent which is less
than the indices during the last three
months of the current year has been
higher than the increases that have
taken place in earlier years.

The index for soap during the
past three months has moved up by
7.4 per cent and is higher than the
increases that have taken place in
ear.ier years.

Edible oils are produced by very
large number of units in the count-
ry, both in the organised and un-
organised sectors and the share of
multinationa] corporations would be
very small in the total production,
Soaps are being produced both in
the large as well as small scale gec-
tors. The role of multinationals in
the price increase of scaps will be
looked into. The wholesale price
index for shampoos is not available,

(¢) Efforts are being made to in-
crease the production of ocilseeds and
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pulses, Import of edible oils is being
continued and during the first seven
months of the current oil year (Now,
1979-May. 1980) about 1.60 lakh ton-
nes of imported edible oils have
been releaseq to the States for distri-
bution through the public distribu-
tion system, The import of pulses
continues to be under Open General
Licence,

The State Governmenis have been
requested from time to time to en-
force the various provisions of the
Essentia] Commodities Act, 1955 and
the crders issued thereunder includ-
ing Pulses, Edible Oilseeds and Edi-
ble Oils (Storage Control) Order,
1977, vigorously. Similarly they have
also been asked to implement the
Prevention of Blackmarketing and
Maintenance of Supplies of Essential
Commeodities Act, 1980,
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